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-HOUSE OF THE PEOPLE

Friday, 19fh February, 1954

-The House met at Two of the Clock

[M r . Speaker in the Chair:]

vQUESTIONS AND ANSWERS
(See Part 1)

3-1 p. M.
DEATH OF SHRI PAUL

SOREN
JUJHAR

Mr. Speaker: I regret to inform the
the House of the passing away of Shri
Paul Jujhar Soren who was a sitting
Member of the House, at the age ;f

'61. We mourn the loss of Shri Soren
and I am sure the House will join me
in conveying our condolences to his
family. The House may stand in 

‘Silence for a minute.

The House stood in silence for a 
minute,

Mr. Speaker: In view of the pre­
vious practice of this House, it may
adjourn—I am not fixing any time—
after the hon. Minister of Railwa3rs 
presents his Budget* to enable Mem­
bers to attend the funeral which, I
understand, is to take place at about
5 p. M. The service is being held at
4-30 p. M.

Shri Frank Aathony (Nominated*— 
Anglo-Indians): With your permission,
Mr. Speaker, I ^ h  to associate the
Group of which Mr. Soren was a 
member, with the expression of con­
dolence from this House. The late
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Mr. Paul Soren was a Santal Chri­
stian. He was essentially an educa­
tionist and he spent most of his time
in working for the uplift of the
(Slantals; He did not a lil̂ tle work
in promoting Saiitali literature and
Santali education, and to those of us
in this Group who came to know him
personally he endeared himself by his
unassuming personality and his
modesty. I merely wish, on behalf of
this Group, to ask you specially to
convey the sincerest condolences of
the Independent Group to the members
of the bereaved family.

MlP. Speaker: TR? Group is included
in “ the House.**

PETITIONS
(i) D isplaced P ersons (Claims)

Supplementary B ill.

(ii) Fair distribution of agricul.-
TURAL evacuee PROPERTY AMONGST DIS­

PLACED PERSONS.

Secretary: Sir, under Rule 17B o f
the Rules of Procedure and Conduct
of Business in the House of the Peo­
ple, I have to report that two peti­
tions, as per statetment laid on the
Table, have been received relating
to—

(i) the Bill to provide for claims
in respect of urban property
left in Pakistan by the Dis­
placed persons which was
introduced in the House on
the 23rd December, 1953 by
Shri Ajit Prasad Jain; and
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[Secretary]
(li) Fair distribution of agricul­

tural evacuee property 
amongst displaced persons.
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STATEMENT 
Petitions relating to:

(!) the Bill to provide for claims 
in respect of urban property 
left in Pakistan by the dis­
placed persons which was 
introduced in the House on 
the 23rd December, 1953 by 
Shri Ajit Prasad Jain; and

(ii) Fair distribution of agricul­
tural evacuee property 
amongst displaced persons.

Number of Signatories Distt. or Town State
) One 

(ii) One
New Delhi
Indran&gar,
Azadpur.

Delhi
Delhi

PAPERS LAID ON THE TABLE 
Statements showing action taken 

ox  assurances.

The Minister of ParliaMiitary 
Affairs (S] r̂i Satya Narayan Sinlia):
I beg to lay on the Table the follow­
ing statements showing the action 
taken by the Government on various 
assurances, promises and undertakings 
given by Ministers during the various 
sessions shown against each; —
(I )  Supplementary Fourth Session, 1953 

Satcment No. of the House of the 
V. People.

(2) Supplementary
Statement No. 
X.

(3) Supplementary
Statement No. 
XL

(4) Supplementary 
Statement No. 
XL

(5;  Supplementary 
Statement No. 
IX.

(6) Supplementary 
Statement No. 
IX.

Thjid Session, 1953 
ofihe House of the 
People.
Second Session, 1952. 
of the House of the 
People.
First Session, 1952 
of the House of the 
People.
Fourth Session, 1951 
of the Provisional 
Parliament.
Third Session (Part 
I), 1950 of the Provi. 
siona! Parliament.

STATEMENT RE. SUPPLEMENTARY' 
DEMANDS FOR GRANTS FOR

1953-54

The Minister of Finance (Shri C. D:. 
Deshmiikh): I beg to present a states 
ment showing Supplementary Demands 
for Grants for expenditure of the* 
Central Government (excluding Rail-  ̂
ways) for the year 1953-54. [Placed 
in Library. See No. IV O. 1 (72e).]

STATEMENT RE. SUPPLEMENTARY 
DEMANDS FOR GRANTS FOR

1953-54-(P. E. P. S. U.)

The Minister of Finance (Shri C. V l 
Deshmukh): I beg to present a state­
ment showing Supplementary Demands, 
for Grants for expenditure of the 
Patiala and East Punjab States Union 
for the year 1953̂ 54. [Placed irr. 
Library, See No. IV 0.1 (79e).]

RAILWAY BUDGET

The Minister of RAilways and Trans-* 
port (Shri L. B. ShastH): Sir, I rise 
to present to the House, the Budget 
for the Indian Railways for the year 
1954-55. As on the last occasion, a 
text of my speech in Hindi will be sup­
plied to Hon’ble Members along with, 
the budget papers which also include* 
a Hindi translation of “ the Budget of 
the Railway Revenue and Expendi­
ture of the Central Ck)vemment for 
1954-55/’

I shall ftrst report the financial 
positibn of the Indian Railways aŝ  
disclosed in the completed accounts for 
1952-53. The actual gross traffic re­
ceipts and ordinary working expenses 
for the year were Rs. 270 &B crores^




